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OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

WEST DISTRICT, TIS HAZARI COURTS, DELHI
Zr C/-F? Ue3p

e
_____/GenlL/Circulation/West/THC/2025 Dated, Delhi the 697{?%

Sub:- Compliznee of dircction Dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Cri. Appeal No.
736/2008 (State NC'T of Delhi Vs Tarif Singh).

Ref.:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 reecived from [Hon'ble 1ligh Court of Delhi.

Forwarded copy of Letter No. 5218-3232/R.R (Scssions)/South/Saket/2024 Dated 04.02.2025 along with its
enclosure i.c. Mark 'A’ (Record of 166 Cases in which all Criminal Appeals/Revisions, Complaint Cases of Llcctricity Act
for the year 2013 and 2014 arc identified by Record Room (Scssions), South District during the period w.e.l. 27.012025 to
31.01.2025 for weeding out) Bearing Diary No. 1628 Dated 06.02.2025 rcccived, on the subject cited above, from
Ms. Neha, Ld. Additional Sessions Judge (SFTCYLd. Officer Incharge, Record Rooms, South District, Saket Courts
Complex, New Delhi, with the request to send the information rclated to the pendency of Appeal/Revision, if any, of
the Cascs mentioned in the Mark 'A’ (Record of 166 Cases in which all Criminal Appcals/Revisions, Complaint
Cases of Eleetricity Act for the year 2013 and 2014 are identified by Record Room (Sessions), South District during
the period w.e.f. 27.01.2025 Lo 31.01.2025 for weeding out) be sent to Rerord Room Sessions through Official E-Mail
ID : rrst.dde@gov.in and rrst.dde@dde.nic.in within 15 days. If the reply not received in the stipulated time, it will
be presumed that there is no Appeal/Revision pending of the Cases as mentioned in the Mark 'A' (Reeord of 166

Cases in which all Criminal Appeals/Revisions, Complaint Cases of Eleetricity Act for the year 2013 and 2014 are
identified by Record Room (Sessions), South District during the period w.e.f. 27.01.2025 to 31.01.2025 for weeding

out), for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts, Delhi. 1t is
informed that the above mentioned Letter along with enclosure can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS fpr immediate compliance/necessary action.

2. Branch Incharge, E-Sewa and Suvidha Kendra, Tis Hazari Courts, Delhi.

L5 )

Branch Incharge, Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Delhi.
4, A0, (Judicial)/Branch Incharge, Bail & Filing Scction, Tis Hazari Courts, Delhi.
\/ The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as on the Website of
West District.
6. P.S. tothe Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

7. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS.

(Aditi Garg)
Additional Sessions Judge - 06 (POCSOY
Officer Incharge (Link), General Branch,
West District, Tis Hazari Courts, Delhi
Enclosurc:- As above.



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMZPLEX NEW DELHL

{

<218~ $232_
No. /R.R (Sessmns)/Souﬂ?Saket/ZOQﬁL 1(7&(0 Dateﬁ bjalas”

To. ) %

A

L)
The Ld. Principal District & Sessions Jl}dges. )
South District / South-East / New Delhi Dlsmct PHC/ Rouse AVEnue Courts/
Central THC/ West THC/ North- West Rohini/ North Rohini/ East KKD/North-East
KKD/ Shahadra KKD/ South-West Districts Dwarka New Delhi. - - -

":"'-'“-:c,"..f"

Sub.: Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in
Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).
Ref.:- Letter/Endst.No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of

Dethi.
Respected Sir/Madam,

It is to apprise you that record of 166 cases in which all Criminal Appeals/Revisions, Complaint
Cases of Electricity Act for the year, 2013 and 2014 in Record Room {(Sessions), South District, identified
during the period w.e.f. 27.01.2025 to 31.01.2025, have to be weeded out. A list of these files is placed at
Mark *A°,

It is, therefore, requested that concerned Officer/Official may please be directed to inform at the
earliest as to whether any appeal in respect of matters shown in Mark-'A’ are pending before the Trial Courts
or any other courts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge, R & 1 branch is directed to upload the Mark-"A" with this letter on leyers to
onwards wansmission to the Ld. Principal Diswict & Sessions Judge to all District courts to circulate the
same to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of rrst.dde@gov.in and rrst.dde@dde.nic.in  within 15 days. If reply not
received at the stipulated time, it will presumed that there is no Appeal/Revision or any other matter
is pending before you,

This issues with the prior approval of Ld. Principal District & Sessions Judge, South

District, Saket Courts, New Delhi.
Yours f;iﬂ«d&.&,

Addl. Sessions Judge (SFTC)
Officer-In-Charge, Record Rooms,
South District, Saket Courts complex,

New Delhi,

Thanking you.

Encl, ; Mark-'A".



MARK 'A'

V . . : & = .. s S — RO e g e
SL.NO.  CNRNO. CASE NO. CASE TITLE DATEOD | DECIDEDAS | GOSHWARA NO. } COURT NAME .
DECISION | ,
1. RO065052013 CANO.O314 | VIVEKK VS M/S. SPECTRUM MEDIA | 20022014 | COMPROMISE | 01014 1‘51-1.MAN01 KUMAR ASJ-04 SOUTH |
. D f COURT(SOUTH) 1
7 RO206912013 | CAND. 124713 | RAKESH KUMAR VS SATAT & ORS | 02012014 | DISMISSED 1UER014 SH.R.K. GAUBA DISTRIC JUDGE
/ASJ/SE
3. RO200522013 | CA NO.126/13 SURAJ SINGH VS STATE 02012014 | ALLOWED 12/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
IASUSE
4. RODEI3B2013 CANO.233 JAGAN SINGH VS STATE & ORS | 02012014 | DISPOSED OFF|  10/F/2014 " SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE
5. RO336202013 | CANO.19V13 C.L GUPTA VS SUIDY GUPTA 03.01.2014 | DISPOSED OFF 1972014 SH.R.K. GAUBA DISTRIC JUDGE
JASI/SE
h. R0209112013 CANO 12813 SITITARVINDER SINGH VS SFEMA & 03.01.2014 DISPOSED QFF 22/1 12014 SH.RK GAUBADISIRIC JUDGE
ors IASISE
7 RO210912013 | CAND.I3MIS PANCIIORI & ORS VS STATE 03012014 | ALLOWED 3/K72014 SILR.IC GAUBA DISTRIC JUDGE
JASI/SE
i ROIZIH013 | CANOSIZIA VIRENDER SINGH & VEERAN 01012014 | DISPOSED OFF 24F13014 SHRK GAUBA DISTRIC JUDGE
IASHSE
9, ROIB2042013 | CANO.ISA3 | SUMITRA DEVI& SANJAY KUMAR | 09012014 | ALLOWED F014 SHRK GAUBA DISTRIC JUDGE
IASHSE
16| RO2ISTG013 | CANO.LWAG CIANDER PAL VS INDERIEET 13.0L2014 |  DISPOSED 37772014 SH.R.K. GAUBA DISTRIC JUDGE
i‘ | ] IASHSE
L | RO2ISSI003 | CANOISIIZ | PRADEEP CHAUDIARY VS DOLLY | 13.01.2014 | DISPOSED OFF IIER014 SH.R.K. GAUBA DISTRIC JUDGE
] CHAOUDIARY IASI/SE:
| 12| rowtssz | canouowy SHELIZA MEHTA VS SANJEEV 15012014 | DISPOSED OF 30772014 SH.R.K. GAUBA DISTRIC JUDGE
- ‘ MEHTA IASJ/SE
T R — CANO.GES RAMA KANT VS STATE 16.01.2014 | DISPOSED OFF AAER014 © SILR.K GAUBA DISTRIC JUDGE
| IASSE
4.0 ROU0YIAZ0LA CANOOB/A | KAYAMUDDIN ANSARI VS STATE | 16.12014 | DISPOSED OFF AWE014 | SH.RK GAUBADISTRIC JUDGE
IASYISE
I | ROD2ADL | CANOLGLY SURENDER BIALLA VS STATE 17.01.2014 | DISPOSED OFF AUER014 SILR.K. GAUBA DISTRIC JUDGE
IASHSE
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20225372013
ROD0GG2013
RO124102013
R0079332013
RO180B22013
RO345442013
RO231012013
RO219842013
HO22898201 3
RO229002013
RO3123432013
ROOGO752013
RODOVZDG014
RO0S0812013
ROO78232013

ROD3D712014

|

¢ s g -
CANO.175/13

CA NO.13/13
CANO.I7/13
CA NO.88/13
CANO.GB/3
CANO.117/13
CA NO.20WI3
CANQ.145/1 3
CANO 13313
A NOL 143
CANO.14213
CANO.IEMLS
CANOS7*13
CA NO.0G/ 14
CANO 513

CANO.GHI

CANO.24/14

MA]l SINGH @ KALE V5 5TATE

CHAND RAM VS STATE |

L

, |

SHANKAR LAL VSSTATE |

ASHOK KUMAR VS MANOJ KUMAR
& ORS

POORVJALA VS KAMLA KRISHNAN
% ORS

MANVI SRIVASATVA VS MR. ANIL
TREHAN

" RUKMNINI SAMBYAL SH.MANIK
CHAWLA

SURENDER KUMAR VS STATE

SURKINDER SINGH VS GAYATRI
DLEVI

MILSANDLELP & ORS VS
SM'I'.RAJBALA
SMT.NIRMALA& ORS VS .
SMETRAJBALA
PACHKOR RAM VS SATATL
BABU LAL & ORS VS STATLE
NAVEEN BHARGAY VS STATE
VINOD KUMAR VS STATE

SIANKAR V8§ STATE

SITAKELL KITAN VS STAIE

DISPOSED OFF

S2/F12014

SH.R.K GAUBA DISTRIC JUDGE

17.01.2014

FASJISE

23.01.2014 | ALLOEWED | S6/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
| /ASJ/SE

24.01.2014 | DISPOSED OFF 59/F/2014 SH.R.K GAUBA DISTRIC JUDGE
/ASJISE

24.01.2014 ALLOWED 60/E/2014 SH.R.K GAUBA DISTRIC JUDGE
/ASI/SE

25.1.2014 | DISPOSED OFF 61/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
: /ASIISE

25.01.2014 | DISPOSED OFF 62/F/2014 SH.R.IK. GAUBA DISTRIC JUDGE
FASJISE

25.01.2014 | DISPOSED OFF 63/F/2014 SH.ILK. GAUBA DISTRIC JUDGE
/ASISE

06.02.2014 | DISPOSED OFF 71/E2014 SH.R.K. GAUBA DISTRIC JUDGE
IASISE

06.02.2014 | DISPOSED OFF BG/Fr2014 SH.R.K. GAUBA DISTRIC JUDGE
IASMISE

07.02.2014 | DISPOSLED OFF B/FR2014 SILR.K. GAUBA DISTRIC JUDGE
IASHSE

07.02.2014 | DISPOSED OFF 80/F2014 SH.R.K GAUBA DISTRIC JUDGE
, 7 IASIISE

11.02.2014 ALLOWED BY/F2014 SH.R.K. GAUBA DISTRIC JUDGE
IASJISE

11022014 | DISPOSED OFF 91/172014 SILRIC GAUBA DISTRICJUDGE
IASJISE

13.02.2014 | DISPOSED OFF Y3014 SH.R.K. GAUBA DISTRIC JUDGE
7 IASHSE

19.02.2014 | DISPOSED OFF 95/1:/2014 SH.RIC GAUBA DISTRIC JUDGE
IASIISE

14.02.2014 | DISPOSED OFF 99/F/2014 SILR.IC GAUBA DISTRIC JUDGE
IASIISE

17.02.2014 DISMISSED 10G/F72014 SH.R.K. GAUBA DISTRIC JUDGE

JASJSE
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RO083462013

A R R

RO356682013
- -li0040132013
R0O26552013
10025972014
RO341352013
RO353982013
RO260572013
ROD936S201 4
ROOIH022013
RO308662013
0347822013
RO352762013

10103842043

ROIGILHI013

CA NO 110413

C}\ NO. 78!13

CANO7ING

CANO.03/14

CAND.48M3

CA NO.165/13

CA NO 14114

CA NC.195M13

CANO.203/13

CANO.QY/14

CANO.OX14

CANOOL/14

CANOG/14

CA NO.03/14

CANO 714

CANOBING

CANO.G2/I13

" NEELAM VS STATE & ORS

JAY PRAIKASH VS LALITA

MS.ASHA VS HANS RAJ & ORS

CHARAN LAL SAHU

RAJU PANDEY

MAHESH @ KANHA

CIIAAYA I(U POOR V5 KAPIL KAPOR
& ORS

SH.KAPIL KAPOOR VS SMT.CHAAYA

[(APOOR
OM PRAIKASH KANODIA V5 STATE

MOHINDER PANWAR VS AFSAL
AHMLD
VIKASH CHAUHAN VS BIlM LEASE
NITIN CHAUDHARY V5 AMIT
[\IIAN}.J.F\

RANO VS VIDYA DEVI]

SANJAY TUL!I VS RAJESIEJAIN
VIDYA DEV] VS RALO

RAJLESTE YADAV VS STATE

OM DI @ OM SINGHL

SH.R.K. GAUBA DISTRIC JUDGE

18.02204 | DISPOSED 107/F72014

/ASJ/SE

19.022014 | ALLOWED 110/F72014 SH.RK. GAUBA DISTRIC JUDGE
/ASIISE

20022014 | DISMISSED 117/F72014 SH.R.K. GAUBA DISTRIC JUDGE
IASISE

20022014 | DISMISSED 118/F2014 " $H.RK GAUBA DISTRIC JUDGE
IASI/SE

14022013 | DISPOSED 127/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
JASIISE

25022014 | ALLOWED 128/F12014 SH.R.K GAUBA DISTRIC JUDGE
IASUISE

03.03.2014 | DIPOSED OFF 129/F72014 SH.RK GAUBA DISTRIC JUDGE
JASVSE

03032014 | DISPOSED OFF 130/F72014 " SH.R.K GAUBA DISTRIC JUDGE
IASI/SE

20122013 | DISPOSED OFF B4ER014 $H.RK GAUBA DISTRIC JUDGE
IAST/SE

10032014 | AQUITTED L3G/E72014 SILR.IC GAUBA DISTRIC JUDGE
IASISE

25042014 | DISMISSED E3BF2014 'SH.RIC GAUBA DISTRIC JUDGE
TASMSE

31052014 | ALLOWED JA0/F2014 SH.R.IC GAUBA DISTRIC JUDGE
JASVISE

01042014 | DISPOSED OFF LAVER014 SH.R.K. GAUBA DISTRIC JUDGE
IBSUISE

15042014 | DIMISSED 1AVER2014 "SILRK GAUBA DISTRICJUDGE
o IASUSE

26.04.2014 | DISPOSED OFF 14372014 SH.R.K. GAUBA DISTRIC JUDGE
IASHSE

01042014 | DISFOSED LA4/ER014 SIL.R.K. GAUBA DISTRIC JUDGE
OFt: IASYSE

01042014 | DISPOSED OFF 1A/FT014 SI.RK GAUBA DISTRIC JUDGE

fASJISE




dea,

50 | ROOG2S82014 ’r CANO.3914 |  RAJESH KUMAR VS STATE | 01042014 | DISPOSED OFF 146/F72014 SH.R.K. GAUBA DISTRIC JUDGE |
IASISE |
51. ' k0046552014 : CANO28/14 |  PRAMOD KUMAR VSSTATE | 02042014 | DISMISSED 152F/2014 SH.R.K. GAUBA DISTRIC JUDGE i
IASISE
. N R ) T R . _ |
52 RO057492014 | cano. 36114 GOPAL & ORS STATE 02.04.2014 | DISPOSED OFF 153/F/2014 SH.R.K. GAUBA DISTRIC JUDGE |
IASI/SE :
iy —_ 4. L i e @ s g wosr dsnew wew & - - e B : 4
53. |  ROD78152014 | CANO4SIA HIMMAT SINGH V$ STATE 02.042014 | DISPOSED OFF 154/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
IASH/SE
sa. | RO012902014 |  CANO.IY14 HARISH VS STATE 02.042014 | DISMISSED 157/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
. 1ASI/SE
55. | RO032422014 CANO.A8/I4 | PRABAHAL KUMAR JHA VS STATE | 02.04.2014 | DISPOSED OFF L58/F2014 $H.LK. GAUBA DISTRIC JUDGE
IASH/SE
56. | RODIGAZO13 CANO. 5013 SURESH PANDEY VS STATE | 02.04.2004 | DISMISSED 160/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
IAS/SE
57. | RooGs762014 CANOAVI4 | NEFRAJSINGH VS RAJANISINGH | 04042014 | DISMISSED 16822014 SH.R.K GAUBA DISTRIC JUDGE
/ASVSE
58, | W0125462013 CA NO.BY/I3 GYANENDER SHARMA 04.042014 | ALLOWLD 1GY/E/2014 SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE
9. | Roz1042013 CANO.ISI3 SANTOSH KUMAR VS STATE 04042014 | DISPOSED OFF 1707872014 SH.R.K GAUBA DISTRIC JUDGE
JASHSE
@. | Rrosazeazors CANOIYMLI | SANIAY KUMAR VS STATE & ORS | 04042014 | ALLOWED 171672014 | SH.RK GAUBA DISTRICJUDGE
IASI/SE
ol. | RozoIz2z0n CANO.17U13 SADASHIY V5 KAMLESH 04.04.2018 | DISMISSED \72ER014 SH.R.K. GAUBA DISTRIC JUDGE
JASI/SE
62 | RO347042013 CANOIOI3 | SIL RAJESH KUMAR VS SMT. SAPNA| 07042014 | DISMISSED 175/872014 SH.R.K. GAUBA DISTRIC JUDGE
! DEVI JASI/SE
6. | RovuIIGIO004 CANO.5A/14 PANNA LAL VS SMT. PUSHPA 07.04.2014 | DISPOSED OFF 772014 SH.RK GAUBA DISTRIC JUDGE
JASHSE
o4, | ROZ76992013 CANO. 169713 ASHOK KUMAR VS STATE 09.042014 | ALLOWED 179/8/2014 SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE
6. | roose02013 CANO.179/3 DHARAMBIR VS STATE 09.042014 | ALLOWED (80/E72014 " SHRK GAUBA DISTRICJUDGE
IASYSE
6. | ROU3LIIZ014 CANO.7/14 | MANENDER @ DDGRAVS STATE | 09.042004 |  ALLOWD 181/E2014 'SH.RK GAUBA DISTRIC JUDGE
IASI/SE
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0352032013

RO0DG232014

R0343732013

R0043242013

1100377320 14
0046012013
110[}565.820 14
RO130822013
RO137712013
ROOV5512014
10286152013
RO276452013
ROCGS320 14
0102342014

RO14458201.3

RO0B4562014

TP. NO; 37113
1P.NO 03714
TP NO.O214
CANOAML3
CANO.3d/14
CAND.94/3

CANG 100/ 3
CANO.65/14
CANO.L73L
CANO 1613
CANO. 4214
CANO.67/14

CANOLOA

[CACND. Hi6r14

{ MEENA TEVARY VS JUGAL
i

KISHORE ROlI I'Y
Rr\‘v 1 KAPOOR V5 S I'A'I'E

SMT.RI lU VS SH.BEALWAN SINGII &
ORS

MON!KA SH ARMA VS PUNEhl
DADEECH & ORS

SEEMA SARNIA & ANR VS STATE

l’RAMOD KUMAR VS Sl‘AI‘I:.

SHANKER VS STATE
DILWAR SINGH VS STATE
DR.NAVINA JAEA AIIMED

MOMND. OUAMRUDDING & ORS
SIt. JAMSHED ABBAS VS SMT
RAZIA ZEHRA

ITENDER @JITU & ORS
SOHNU MOIIAN VS RAMONA JIND
MS. GYATRI BALL VS

SMTARCHANA

SMTMEENA BIHAGAT VS STATE
&ORS

IMRAANKIIAN V5 STATE

16042014 | DISPOSED OFF|  187/F2014 | SH.R.K GAUBA DISTRIC JUDGE
JASVSE

03012014 | DISPOSED OFF,  18/F2014 SH.RK. GAUBA DISTRIC JUDGE.
N JASJ/SE

03.01.2014 | DISMISSED 25/5/2014 SHRK. GAUBADISTRICJUDGE |
o . iAswsE

'27.01.2014 | DISPOSED OFF GA/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
IASVSE

20022014 | DISPOSED OFF 119/F2014 SH.R.K. GAUBA DISTRIC JUDGE
/ASI/SE

14022014 | DISPOSED OFF|  162F/2014 SH.R.K GAUBA DISTRIC JUDGE
IASI/SE

15042014 | DISPOSED OFF|  18G/F/2014 SH.R.K. GAUBA DISTRIC JUDGE
IASVSE

21042014 | DISPOSED OFF|  192/F/2014 SH.ILK. GAUBA DISTRIC JUDGE
IASI/SE

22042014 | DISPOSED OFF| 1947672014 " SH.R.K. GAUBA DISTRIC JUDGE
JASISE

23042014 | DISPOSED OFF 19872014 SILR.K. GAUBA DISTRIC JUDGE
o | IASHSE

24042014 | DISPOSED OFF|  190/E72014 SH.ILK. GAUBA DISTRIC JUDGE

] e IASISE ,

25,0420t | DISMISSED V12014 SHR.K. GAUBA DISTRIC JUDGE
, o IASISE

042014 | DISPOSED OFF | 2001F72014 | SILRK GAUBA DISTRIC JUDGE
IASYISE

280472014 | DISPOSED OFF| 200772014 ' SH.R.K GAUBA DISTRIC JUDGE
J IASYSE

0042014 |DISPOSED OFE]  20vE014 SH.ILK. GAUBA DISTRIC JUDGE
IASISE

30.04.2014 | DISMISSED 213072014 SH.RK. GAUBA DISTRIC JUDGE
JASHSE

0L0S.204 | DISPOSED OFF| 2042014 SH.RK. GAUBA DISTRIC JUDGE
INSVSE

e s - 1
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ROB92272014

R009280214

10094612014

1{6355d120 13
R62 15612013
10115302014
Rot11/7732014
RO3085G20113
RO03H462014
ROZIG/H20113
RO234732013
Rooso722014
RO3GI142013
RO1GAH72014

ROE42012014

i
|
|

CA NO.S!)I 14

CA Nb 60114

CANO.61/14
CA NO.63/14

CANO. 04/14

T CANO.I333

CANO. 9214

CA NO.74/14

CANDLBXLS

CANO.20/4A

A N L43

CANO147/13

CANOSGL/LA

CANOQ2OI/13

CR RO 11314

A NO Bovld

-

RAVI VS STATE ' 01.05.2014
DARSHAN MAH IO VS STATE 01.05.2014
"SH.BHORRA & ANR VS STATE ' 01.05.2014

1 PR | N———
SH.BASANT SINGH 01.05.2014
MAHENDER V5 STATE 01.05.2014
SMT.RAINA & ANR VS ASHA RANI | 06.05.2014
RAVINDER THAKUR VS SHIV RAJ | 13052014

SINGH YADAV |
DILSHAD AKHRAR VS STATE 15.05.2014
RUPEDNER MANN VS $TATE 03.07.2014

DEEPAK VS STATE 03,04.2014

1A BIAGWAN @ MAHARAJ@PEE | 07.04.2014

VS STATE
SILTARUN RANA VS SMT 07.04.2014
NAVNEETA RANA
SMT. NAVNEETA RANA VS TARUN | 07.07.2014
RANA &% ORS

SARWAN & ANR STATE 08.07.2054

SINIRJIAR GUPTA VS MRS.HEMA | 09.07.2014
GOEL GUPTA & ORS

PRITAM SINGH VS MEENU & ORS | 09.07.2014

MANOJ VS BEENA 1L.07.2014

DISPOSED OFF

SH.RK GAUBA DISTRIC JUDGE

215!F12014

fASJISE

DISPDSLD OH- 216F2014 SH.R.K. GAUBA DISTRIC JUDGE
/ASJISE

DJSPOSED OFF 2177Fr2014 SH.R.K. GAUBA DISTRIC JUDGE
/ASYSE

DISPOSED OFF 218/F2014 SH.R.I. GAUBA DISTRIC JUDGE
/ASJISE

DISPOSED OFF 219/Fr2014 SH.R.IK. GAUBA DISTRIC JUDGE
! IASIISE

DISPOSED OFF 22UF!2014 SH. R K. GAUBA DISTRIC JUDGE
JASIISE

DISPOSLD QFF 226/F2014 .':H R.IK GAUBA DISTRIC JUDGI:.
, J’ASJISE

DISMISSED 227F2014 bH R GAUBA DIS' I'RIC JUD(:I:,
IASJISL

DISMISSED 3uerER014 SH R. 1( GAUBA DISTRIC JUDGE.
IASJISL

DISPOSLED OFF JoyER0L4 SHLR. l( (JAUBA DIS” lRIC JUlJC.xE:.
MSJJ’SE

DISPOSED OFF 394/F72014 SH.R.K. GAUBA DIS 1 RIC JUDGE
H\SJISL

DISPOSED OFF JOSF2014 SILR.K GAUBA DISTRIC JUDGE
. I:\S.HSE

DISPOSED OFF ANER01L4 SH.RLK. GAUBA DlS'l RIC JUDC.I:.
IASJIS}:.

DISPOSED OFF J97/R2014 SII Il l( C'AUBA D]SIRIC JUDGI:.

o IASISE

DISPOSED OFF 401/F12014 SH.RK. GAUBA DISTRIC JUDGE
IASJISE

DISPOSED OFF AVER014 SII R. lt GAUBA DISTRIC JUD(;I:.
IASJISE

DISMISSED IN 405/F2014 SH.R.K C;AUBA DISTRIC JULGE
LIMINE MSJISL




R AT P S

e e sep S u

107.

lﬂl |
|

106.

108.
169.
110
111.
12,
13,
14,
1t5.
1£G.

7.

RO[)?BBIO 14
-{0543692013 i
RUI 16532014 i

RO174372014
110174352014_-'i
RO174392014
RO174442014
RO33BO82013
RO094622014
RO286202013
ROLE 1252014
no1L082014
ROLB2232014
ROZZ31201E |
R0108102014

RO109172014

ROIDAGL 2014

CANO 49/14

canosss |
o

 MNOO07/14

CANO97/14
CA NO 99114
CA NO 99714
CANO 10014
CANO 19913
CANO G214
CANO 173
CANO 10214
CANQ 73714
CANO 10314
CANO 15/14
CAND G LA
CANO 71714

CANO 13414

SH RAJESH BHALLA VS SMl 17.07.2014
I(AVITA BHALLA
H \1A\IISH KAUSHIK VS S\ﬁ 17.07.2014
ARCIH! BHARDWM
ASHISH JAIN VS STATE 18.07.2014
MA.H]:.SH CHANDRA Vs SMT 18.07.2014
DURGA KAINTHOLA
MAHI:.SH C!lAND!lA VS SMT 8. 07 2014
DUR(:A KA!NTHOLI\
MAIESH CHANDRA V5 SMI' | 18.07.2014
DU!lGA KAIN I‘HOLA o
MMII:.SH CHANDRA VS SMI' 18.07.2014
DURGA KA l HOLA
SMIL INDRAI(ARK! VS SH. PRADEEP| 22.07.2014
SINGH KARKI & ORS
YOGESH SHARMA VS ANJU 23.07.2014
SHARMA
SIL PARAMIEET KATARIA VS SMT 25.07.2014
bUbllMAK}\l)\RIA& (JR&
POCIA ANAND Vs SANDLLP AN/\ND 28.07.2014
SANIAY KUMAR VS SUMEERA DEVIE | 30.07.2014
BALKAR SINGI VS STATE 31.07.2014
CHANDER PRAKASH V5 STATE 04.08.2014
BIKRAM @ VIKRAM & ORS VS 07.08.2014
5 lf\[ i:
SUNIL KUMAR VS STATE 07.08.2014
JAIPAL SINGH VS STATE 07.08.2014

ALLOWED

SH.R.K. GAUBA DISTRIC JUDGE, |

414/F72014
L fASJISE
DISPOSED OFI‘ 418/F2014 | SH.R.K. GAUBA DISTRIC JUDGE
JASJISE
DISMISSED 420/F72014 SH.R.IC GAUBA DISTRIC JUDGE
7 7 IASJISE. L
DlSI’DSED OFF 425!F12014 SH. R K. GAUBA DISTRIC JUDGE
IASJISE
DISPOSED OFF 426/F2014 SH RK GAUBA DIS I'RIC JUDGE
/ASJ/SE
DISPOSED OFF 427IF!2014 SH.R.K. GAUBA DISTRIC JUD(JE
IASJISE
DISPOSED OFF 428/F72014 S!l R IK. GAUBA DISTRIC JUDC:I;
IASJISE
ALLOWED 4337F72014 SH.R. K. GAUBA DISTRIC JUDGI'_
IASJISE
DISPDSLD UH‘ 436rE72014 SH R i GAUBA DISTRIC JUDL:L
!ASJ!SE
DISMISSED 441/F2014 SILR.IC GAUBA DIS l RIC JUDGE
{AS)SE
DISPOSED OFF AN 2014 SH.R. K. GAUBA DISTRICJUDGE
IASUSE
DISPOSED OFF A445/F2014 bli R.K. GAUBA DISTRIC JUDGE
{ASJ/SE
ALLOWLD A47ie12014 SH R K. GAUBA DISTRIC JUDC-L
IASI/SE
ALLOWED 454/FR2014 SH.R.IK GAUBA DISTRIC JUDGL
IASJLSE
ALLOWED 457fF/2014 SHRK GAUBA DISTRICJUDGE
{ASJ/SE
ALLOWED 458/F/2014 SH R. K. GAUBA DISTRIC JUDGF.
{ASI/SE
ALLOWLED 459/F/2014 SH.R. K. GAUBA DISTR[C JUDE’L

IASJISE




kit

]

119.

120

121,
122.
123.

124,

120
127
128.
1),
130.
RN
132.

IREN

o A

RO056142014
20073702014

ROD'?:I i])Old

10084902014

R0237242013

RO0B2542014

RD3Uﬂf32013
0126362014
ROISOGO2014
RO3506732013
RO144402014
R0223262014
RO265962013
RO128712014
RO159972014

RO141502014

' CANO 3314

CANG 114

CA NO 45714
CA NO 58/14
CAND 149/13
CANO 53714
CANG YL
CANO.TH14
CA NGO
CGANO.O21A
CANO.H5/14
CANO 1014
CANOIGYIS
CANO 7014
CANO 90714

CANOYMY

" HARI SINGH VS STATE

LTLy & ORS VS SMT. SADHNA
SHARVIA & ANR

t MIS § IARS & 5T RIPLS FOQODS PV'[
{[.FND & ORS VS BRIG D K SHARMA &
ANR

TUSHAR GAUR VS BHAVNA
SAKLANI

SUSHAN T VS S'l'A'!'E

ANURAG SHUKLA VS VANDANA
BAIPAI

ARCHNANA PARMAR VS STAITE &
OnS
SARJUG VS STATE
SEEMA GUIMTR VS RAJEEY GUPTA &
ORrS
SANDEEP & ORS VS STATE
RATT RAM G RATI VS STATE
PRITPAL VS STATE
SUHAKIL AHMAD VS STATE
SH, RANJLEET SINGEH VS SMT.
NAVIOT KAUR
DEVA SINGH V5 STATE

SURAJ MAL V5 STATE

' M/S STARS & STRIPES FOODS PVT |

08. Dﬂ 2014

ALLOWED

19.08.2014 ‘ DISPOSED OFF

19082014

ZI] 08. 2014

22082014

25.08.2014

26.08.2014

28.08.2014
12'.[)ﬁ_20!4
03.0i.20!4
04.04.2014
06.09.2014
08.04.20i4
09.04.2014
16.09.2014

12.00.2014

v

D]SPOS ED OFF

T ——

DISMISSED IN
DEFAULT

ALLOW ED

[ DISPOSED OFF

ALLOWED

ALLOWED
DIMISSED IN
LIMINE
DISPOSED OFF
DISPOSED OFF
ALLOWED

ALLOWED

DISPOSED OFF

DISPOSED OFF

ALLOWED

’__

4GUF12014

47IJH2014 l

472F/2014

474!1" !2014

477![-/2014

478/F/2014

A79K2014

4BUFR018
ABVFROLE
ABIIER014
ABY/FT2014
Q2/ER014
493/F12014

405772014

406/F72014

SOVFR014

SH.R.IC GAUBA DISTRIC JUDGE
IASVSE

SH.R.K GAUBA DISTRIC JUD(:E
fASJ/SE |

AR GAUBA DISTRIC UDGE |

SH.R.K. GAUBA DISTRIC JUDGE
/ASI/SE

SH.R.K. GAUBA DISTRIC JUDGE
/ASJISE

SH.R.K. GAUBA DISTRIC JUDGE
/ASHISE

SH.R.K. GAUBA DISTRICJUDGE
IASIISE

SH R.K GAUBA DIS'IRICJUDGL
/ASJISE

SH.R.K. GAUBA DISTRIC JUDGE
IASH/SE

SH.R.K. GAUBA DISTRIC JUDGE
IASHSE

SH. R K GAUB}\ D]SIRICJUDC:L
IASJISE

SH.R. 1(. GAUBA DIS'I RICJUDE-L
lASJISE

7 Sll R K. GAUBA DlSlRILJUDbI:.
/ASJISE

SH R.K GAUBA DIS’ lR[CJUDGL
/ASHSE

SH.R.IK GAUBA DISTRIC JUDGE
MSJISE

SH.RK GAUBA DISTRIC JUDGE
IASJISE

SH.RK GAUBA DISTRICJUDGE

fASJISE



142,

143.

lad.

145,

146,

147.

148,

149.

RO235462014
R0208132014
R0327052012
RO103352012

110116192014

RO265502013
RO309672013
ROU105420 14
RO162112014
ROZ6L0042014
RO268292014
ROI51752014
ROI65962014
RO253482013
10245612014
0248202014

RO102322014

CANO 1214
CANO 03i14

CANO 1313

CANO 0513

CANQ75/14

CANO 164/13

CANO 184/13

CANO LI/L4

CANO 9414

CANOD 1214

CANO 121714

CANO BU/14

CANO 914

CANO Lob/i4

CANO 11714

CANO LTI

CANO GB/14

i
I
B

RAJELV KUMAR SHARMA VS
RAJESH JA]N

NATHU RAM VS 5 iAI'I'.
VIJAY KUMAR VS STATE

SHAN'] I PATHAK VS R.S. SHUI(LA&
ORS

MRS RUC[[IAHUJA V5 SH. DINESH
KUMAR & ORS

MS. RESHMA PARVEEN V5 NAFEESA

BEGAM & ORS

MllS MADHU BALA IU:.DDY Vh E:H
P B REDDY & ORS

SMT MEENA VS STATE
DEEPAK KUMAR VS ANJANA
SFIWAL
SMTL POCIATANEIA VE KAMAL

TANEJA @ ANSILUL & ORS
ADLESH SINGH V5 STATE & ANR
SH. PARVEEN GOYAL VS SM'T.
KAJAL GOYAL
KAPIL DEV TYAG) VS OMWAT'L
SH. KUSITESITWAR V8§ STATE
MADHAB THAPA VS STATE
ICAMAL KISHORE VS STATE

SI1. MALIESH CHANDRA VS SMT.
DURGA KAINTITOLA

.

i
s o
|

27.08.2014
06.02.2014

22 02 2014

| 03.09.2014
01.10.2014
01102014
01.10.2014
01.10.2014
14.10.2014
15.10.2014
17.10.2014
20.10.2014
27.10.2014
28.10.2014

28.10.2014

29.10.2014

17.09.2014 | DISPOSED OFF]  S0S/FR2014 SILR.K. GAUBA DISTRIC JUDGE
/ASHSE

| DISMISSED S0B/F/2014 SH.RAJEEV BANSAL LD.ASJ-3
SOUTH

DISMISSED | 511/F201¢ SH.MK NAGPAL, ASJ SOUTH &

SOUTH EAST
R — - — SRR -
WITHDRAWN 512/F/2014 SH.M.K NAGPAL, ASJ SOUTH &
SOUTH EAST

ALLOWED S13/F2014 | SHR.K GAUBADISTRIC JUDGE
IASUSE

DISMISSED |  SIS/FR014 | SH.RK GAUBA DISTRICJUDGE
IASI/SE

DISMISSED S17/E72014 SH.RK. GAUBA DISTRIC JUDGE
IASHSE

DISPOSED OFF|  S18/F72014 $H.R.K GAUBA DISTRIC JUDGE
IASIISE

DISPOSED OFF|  SI19/F2014 | SH.RK GAUBA DISTRICJUDGE
IASHSE

DISPOSED OFF|]  526/172014 $11IRK GAUBA DISTRIC JUDGE
IASVSE

ALLOWED 527/1:72014 SH.R.K GAUBA DISTRIC JUDGE
IASHSE

DISPOSED OFF|  s20/k72014 SH.R.K. GAUBA DISTRIC JUDGE
IASHSE

DISPOSED OFF|  S3UF/2014 SILILK. GAUBA DISTRIC JUDGE
IASI/SE

DISMISSED 5391572014 SH.R.K. GAUBA DISTRIC JUDGE
o IASISE

ALLOWED 5412014 SH.R.K. GAUBA DISTRIC JUDGE
IASISE

DISMISSED 542/F72014 SH.ILK GAUBA DISTRIC JUDGE
IASI/SE

DISPOSED OFF | 543014 SHLR.K GAUBA DISTRIC JUDGE
IASI/SE




151 Ro240692014 ‘i CANO 11614 | SMT DURGAKAINTHOLAVSSH. | 29.10.2014 |DISPOSEDOTF|  544F2014 | SHRK GAUBADISIRICJULGE
| | MAHESH CHANDRA IAS)/SE
oo 5 sen mwesy msmeil g - —— R = S -~ ] e R 3 Sy s
152, R0JI7B01: . CANOI0B14 | SH.NITINSHARMAVS SMT KIRAN | 31102013 | | DISMISSED |  5d5F2014 | SHRK GAUBADISTRICJUDGE
SHARMA i L | IASUSE
153,  Rooo19Z2014 | ‘CANO 0514 | HARISH BHAIT VS KAMLA BHATT | 21102014 | DISMISSED | S46/F/2014 SH.R.K GAUBA DISTRIC JUDGE
JASHSE
Rl e e e _ses g s R e TR CE G SR SO N UUNUTCRR S R ————— ——— e —— —_— e e e
154 RO2038322013 | CANO 01/14 ' MR. RAJESH VS GENESIS 02062014 | DISMISSED S4BT72014 | SH.SANDEEP YADAV,ASJ-05 SOUTH
EDUCATIONAL FOUNDATION _ _ 7
195, Roswza013 CANO10714 | ASHOK KUMAR VS KAPIL MONGA | 05062014 | SETTLED S51/F72014 | SH.SANDEEP YADAV,ASJ-05 SOUTH
& ORS L L -
156.]  Roos6202014 CANO 03714 ARSHAD AHMED VS STATE | 21042014 |DISPOSED OFF|  S54/F014 | SH.MANOJJAIN SPL JUDGECBI
SOUTH
157. - RO0235262012 | CRNO3312 | RAGHUBIR DAYAVS DAISY RANI | 10072013 | DISMISSED 1011/F/2013 SH.RAJEEV BANSAL ASJ-03
SOUTH(SAKET COURT) DELHI
156.] ROOABSG2013 | CRNO.L7/L3 RAKSHAK KAPOOR VS STATE | 22072013 { ALLOWED 1012772013 SH.RAJEEV BANSAL ASJ-03
'SOUTH(SAKET COURT) DELHI
159.|  R0047572013 CRNO.2/13 | BRUMOHAN@SONU VSSTATE | 09092013 | ALLOWED |  1027/F/2013 SH.RAJEEV BANSAL ASJ-03
SOUTH(SAKET COURT) DELHI
160.|  RO241382012 CRNOAWLZ | 1ETRAM GOYAL & ORS VS STAIE | 09.09.2013 | ALLOWED 10287542013 SH.RAJEEV BANSAL ASJ-U3
SOUTH(SAKET COURT) DELH!
ol RO217322013 CR NO.33/13 RAVI KUMAR VS STATE 20092013 | DISMISSED 1030//2013 SH.RAJEEV BANSAL ASJ-03
| 7 7 SOUTH(SAKET COURT) DELH]
162.] RO254402012 CR NO.39/12 DEVENDER KUMAR VS 25002013 | DISMISSED 103L/E/2013 SH.RAJEEY BANSAL ASJ-03
SULAKSHNA NARULA SOUTH(SAKET COURT) DELH
163.]  RO214632013 CRNO35/3 | SHAHABAUDDIN & PRS VS STATE | 28092013 | DISMISSED 1032/F12013 SH.RAJEEV BANSAL ASJ-03
SOUTH(SAKET COURT) DELH!
1641 ROO31312013 CR NO.18/13 SM1.UMA RANI & ORS 30.09.2013 | DISMISSED 1033/F£2013 SH.RAJEEV BANSAL ASJ-03
SOUTH(SAKET COURT) DELLI}
165.]  ROI79352012 CRNO.23/13 | JOHNNAGAR VSDR. HANSRAJ | 31.07.2013 | DISMISSED 1039/F/2013 SH.M.CNAGAPAL ASJ SPECICAL
NAGAR NDPS SOUTH DELHI
166.)  RO0S0972010 CR NO. 27/13 SUGRIV VS MURAT SINGH 20082013 | DISMISSED | 104142013 SH.M.K.NAGAPAL ASJ SPECICAL
NDPS SOUTH DELH1




